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(b} whether any investigation has been 
made- mto' the disappearance of · these rpre'-
cio-us and rare antiques; · '' 

(c) -if so, the findings thereof; and 

(d) th~ ac!_\on ~taken thereon?' 

THE DEPUTY MINISTER IN THE 
MINISJ:.RY OF HOME AFFAIRS (SHRI 
F. ,H. ¥0HSIN): (a) yes, Sir. 

(b) Yes, Sir. 

(c) and (d). In Naini Tai District, · 5 
_ 'cases have been reported to the police 

since 1969. In 4 cases the police . have 
submitted final reports. In one case of 
1971, the accu~ed person was sentenced 
to 1 t ye'ars' rigorous imprisonment by 

• the c.otirt. One case reported in 1972, is 
still - under investigation. 

2. Two cases .reported to the police in 
1970 ended ip. the. police submitting final 
reports to the courts. 

.. , .,$ ,.._:>" $~iA,.. l 1~ •• ~.!". 
3. The <iiolice) are.::i_nv€'?.stigating•one . case 

in Chamoli DisJrict ,whrch . Was registered 
_in - 1972. 

4. In Uttar Kashi district one idol was 
stolen in the first week of March, 1972. 
The case is now sub-judice. 

5. In Pauri-Garhwal district, two cases 
of theft were ' reported in 1967 and one 
in 1968. ·Two cases of 1967 are pending 
investigatio1~ with ~the Cip. One case 
registered in 1968 has been closed and 
the final repqrt given to the court: 

Assault and Harassment on Harijans 
in States 

4133. SHRI C. K. CH_ANDRAPPAN: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether the attention of Govern- · 
ment has been drawn to several recent 

· cases of assault on and _harassment of 
Harijans in many States; 

(b) , whether the attention of Govern-
ment has also been drawn to the i~hu
man onslaughts on Harijans in man parts 
of Maharashtra; and 
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(c) if so, th,e steps take.n to put _an -_~nd 
to this? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA): 
Ca) and (b) . .Incidents of alleged assault, 
harassment etc. of Harijans have ·come to 
notice from tjme to time in . qifferent parts 
of the country including Maharashtra . . 

(c) The State Governments take neces-
sary action, ·according to the' law, in SPe-
cific cases. It has been the 'policy of the 
Central Government that the Administra-

./ tion should be solicitous of the welfare 
of the weaker sections of'the Society, par-
ticularly whenever any unfortunate inci-
dent' takes pl'ace in which members 
of such weaker sections are the 
victims. All authorities concerned 
have been directed to ensure prorript 
mpt and effective ipvestigation of offences 
committed against Harijans 

0 

and it had 
~been- clarified that any failure to do so 
would amount ' to a great 9ereiiction of 
duty on the part of the officers concerned. 
A Bill .to amend the Untouchability ·(Off-
ences) Act, 1955 with a view to enhance-
ing the scope and stringency of its pr~ 
visions, has been introduced. 1t has been 
referred to a Joint Select "Committee. · of 
both Houses of ~arliament: 
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Persons killed in a  Hotel at Dalgate in 
Srinagar

4163. SHRI GIRIDHAR GOMANGO 
SHRI V. MAYAVAN:

Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether six persons were killed in a 
hotel room at the Dalgate in Srinagar on 
the 31st October, 1972;

(b) whether these persons were visiting 
the State as visitors; and

(c) if so, whether these tourists were 
killed by the anti-Indian element there 
and whether any enquiry has been con-
ducted by the Centre?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K C PANT): (a) Yes, Sir.

(b) The deceased persons were atten-
dants and cooks who had accompanied a 
tourist party visiting the State

(c) According to the information fur-
nished by the Government of Jammu and 
Kashmir, these persons had slept in a 
closed room where a hard-coke stove, 
used earlier for cooking, was kept burn-
ing An inquest was conducted on the 
death and the cause of the death was held 
to be suffocation due to the poisonous fas 
of haid coke

Recovery of a Transmitter in Bataia 
District, Punjab

4137 SHRI NARENDRA SINGH 
SHRI HUKAM CHAND 

KACHWAI

Will the Minister of HOME AFFAIRS 
be pleased to state

(a) whether Government's attention has 
been drawn toward* a news item pub-
lished m “Vir Arjun” dated the 13th Nov 
ember, 1972 that a Transmitter wa» found 
in Bataia District of Punjab, and

(b) if so, the action taken by Gov-
ernment m this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
F  H MOHSIN)* (a) Yes, Sir.

(b) Government of Punjab have stated 
that a balloon along with some crossed 
instrument was found lying m the fields 
of village Saidpur, Police Station Sattdar 
Bataia on 12th November The investi-
gations made by the Punjab police did 
not confirm that the recovered instrument 
was a transmitter The articles recovered 
have been handed over to the local army 
authorities.




